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President to complete the sum
necegsary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1868, in res-
pect of ‘Other Capital Outlay of
the Muustry of Irrigation and
Power' "

16 hrs.
DEPARTMENT OF COMMUNICATIONS

Mr, Chai'rman: The House will
now take up discussion and voting on
Demand Nos 93 to 97, 142 and 143
relating to the Department of Com-
munications for which 3 hours have
becn aliotted

Hon Members present in the House
who are desinous of moving theiwr cut
motions may, send ships to the Tahle
within 15  mnutes mﬂ;{:atmg tne
selial numbers of the cut motions
they would like to move

Demanp No  03—DEPARTMENT oOF
COMMUNICATIONS

Mr. Chairman: Motion movegd:

“That a sum not exceeding
Rs 834000 be granted to the
President to complete .the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1868, in res-
pect of ‘Department of Commu-
nications'.”

Demanp No. 94—Ovinseas COMMUNI-
CATIONS SERVICE

Mr. Chalrman: Motion moved:

which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Overseas Communica-
tions Service'.”
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Demano No. 95—Posrs anp TELE-

GRAPHS (WORKING EXPENSES)

Mr, Chairman: Motion moved;

“That a sum not exceeding
Rs. 1,17,09,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1868, in res-
pect of ‘Posts and Telegraphs
(Working Expenses)".”

DeMAND No, 98—Posts AND TELE-
GRAPHS DIVIDEND TO GENERAL REVENUE
AND APPROPRIATIONS TO RESERVE FUNDS

Mr, Chairman:

“That a sum not exceeding
Rs 13,61,86,000 be granted to the
President to complete the sum
necessary te defray the charges
whith will come 1n coutse of pay-
ment during the year ending the
31s¢ day of March, 1968 1n res-
pect of Posts and Telegraphs Di-
videng to General Revenue and
Appropiiations to Reserve
Funds'."”
Demanp No, 97—OtuErR REVENUE Ex-
PENDITURE OF THE DEPARTMENT OF
COMMUNICATIONS

Mr. Chairman: Motion moved:

“That & sum not exceeding
Rs 21,80,000 be granted to Jhe
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Other Revenue Expendi-
ture of the Department of Com-
munications’.”
Dmmann No. 142—Carrrar OvrLay oN
Posts ANp Twsceares (Nor mzT
FROM REVENUE)

Mr. Chalrman; Motion moved:

“Phat & sum not exceeding
Rs. 96,42,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay=-
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Motion moved:
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ment during the year ending the
31st day of March, 1868, in res-
pect of ‘Capntal Outla,- on Posis
and Telegraphs (Not met from
Revenue) "

Demanp No 143—OtHER CAPITAL
QUTLAY OF THE DEPARTMENT OF CoM-
MUNICATIONS

Mr. Chairman Motion moved

“That a sum not exceeding
Rs 1,15,57,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Other Capital Outlay of
the Department of Commumnica-
ml "

shri K. P. Singh Deo (Dhenkenal)
Mr Chawrman, Sir, within the limted
time at my disposal, 1t will not be
possible to go into the detals and a
lot of things which I would have
hked to point out But I should hke
to refer to some of the crying needs
whuch requre a rational change in the
PAT departent. Furst and foremost,
before we sanction this huge amount
of Rs 256 crores to the P&T depart-
ment I would hke to pomnt ocut the
working of the P4&T Board. In the
report of the Department, it 11 said
that the P&T Board and the Direc-
tor-General, between themselves, are
responsible for the development,
maimntenance and expansion of the
posts and telegraphs throughout the
country as also in admumstrative mat-
ters When the P&T Board was first
set ‘up, it was with a wview that it
would function like the Ralway
Board, as an automomous body But
now we find that the Becretary of the
Communications t iz the
Director-General, who is a civil ser-
vant, devoid of technical knowledge of
the department, who is a rank outsi-
der, and who 1is placed above the
seniqr engineer and the postal officials
who had for the bDest part of thelr
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Lives spent their time in this depart-
ment Without any previous know-
ledge about the department, this Sec-
retary 1s placed above them.

I would now Iike to quote from the
report of the Estimates Committee—
report for the year 1860-61—which
says

“It 15 high time that consistent
with the responsibiity and the
social obligation of the depart-
ment, due recogmition was given
to its commercial character by
conferring on the P&T Board
powers smumilar to those enjoyed
by the Railway Board or at any
rate the substance of powers en-
Jjoyed by public undertakings
which may enable 1t to approach
the problems of management and
orgamsation with a more business-
like mind and a greater sense of
enterpnse "

Tl today, we are far from that objec-
tive It was also pomnted out that
unequal status of the members was
not conducive to efficiency The in-
equality was Tremoved in 1961, dus
unfortunately, it was reintroduced in
1966 The Committee also said that
in course of time the functioming of
the Board would have to be so ar-
ranged as to provide the service chuefs
to become the rea] functional heads
and the Chairman exercisng only
powerg of co-ordination and polecy-
making So, comparing this with the
Railway Board, we find that the Board
consists of seven members, there is
one semor member of the Finance
Ministry who has got the authonity
without any responmbibty And
whenever there is any matter of
policy, this brings in bottlenecks and
red-tapism There are a lot of difi-
culties in expansion and other pro-
gressive work in the department I
would submit that the present ‘board
be reduced to members of equal sta=
tus  The Secretary should cease to
function ag the Director General and
the member from Finance Minstry
should find no place in the Bosrd.
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The members of banking and insur-
ance, who have background of finance,
should act mn fus place The Chair-
man should be the semor-most among
the 5, having a definite peortfolio

The reorganisation of the P&T
Board has been promused by such
emunent predecessors of our present
manister like Shri Lal Bahadur
Shastr: and Shnn S K Patil, but tll
now 1t has not been done If the
present membership of 7 1s reduced
to 5, thuis would lead to economy,
betier coordination, better working
and more efficiency

Since P&T 18 considered a commer-
cial orgamsation, having social obli-
gations too, 1t 1s expected that its
revenues should exceed 1ts expendi-
ture, 1ts projects should be remunera-
tive and the overal] capital loaned by
the Government of India from its
general rescrves should pay a divi-
dend If we look at the difference
between the postal branch and the
telecommunication branch, we see that
the postal branch 15 a labour inten-
sive orgamsation, havmg about 4 lakh
workers and a capital of Rs 5 crores
It needs labour-saving devices to in-
crease productivity and stop losses
But the tslecommunication branch is
capital-intensive ‘They have a capi-
tal of about Rs 350 lakhs, but it 1s
not sp labour-intensive It needs its
capital utilisation to have more pro-
ductivaty and better technology

In a Welfare State, health and edu-
cation are considered basic and social
necessities So 13 the postal service
In India during the successive plans,
the limit of permussible loss on open-
ing post offices in rural areas was
raised because of the objective of pro-
viding even the remotest parts of India
with post offices Today few people
realise that whenever one makes a
telephone call or books a telegram or
hires a teleprinter, he 1s being indi-
rectly taxed exclusively for the run-
ning of the postal department, which
18 runmng at a loss From 1851 till
today the postal department has jn-
curred a loss # times to the extent of
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even Rs 120 milhon per year, but
since both these branches are treated
as one entity, the losses are made
good by the telecommumecation branch
On the other hand, telecommumcea-
tion has steadily increased from 165,000
lines m 1951 to 965,000 in 1867 Tele-
printer exchanges and subscriber
trunk dialling for long distance have
also increased the general growth by
64 times, which 1s greater than the
postal increase Now 1n spite of the
rapid advance that telecommunication
has made 1n manufacturing equipment,
etc, still there 1s a waiting list for
telcphones to the tune of 350000
against 150 000 1in 1851 Is it logical
or 1 accordance with any law or prin-
ciple that to subsidise the losses on
the postal services the telephone users
should be asked to pay an indirect
tax” The first step to avoad 1t will
be the separation of the postal depart-
ment from the telecommumncation
depariment

If we go into the workings of the
portal and tele-communications 1n ad-
vanced countries like Japan, Bntain
and Sweden we see that they have
also thought of rationahsing this In
Japan 1n 1943, after 84 years of tele-
phone service, they had about 108000
subscribing lines By th end of the
wal, near about 1952, half of it had
been destroyed So Japan in its way
to rehabilitate the telephone services
floated government loans for telephon-
es and telegraphs It was not suffi-
cient and, therefore, they thought of
having a Corporation which was fin-
anced by the Government Ths cor-
poration was exempted from
coporation taxes and 1t was free
to subserve 1ts own finances
wnihout getting on to the red-tapism
and other bottle-necks that exist in
our present structure of the P & T
Board In Britan, in 1861 they came
up w1th a new Act by which the Posts
and Telegraphs Corperation was en-
unciated and even till now 1t has re-
mamned as a new form of State enter-
prise different both from the normal
government department or the normal
nationalised undertaking.
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Comung back to the difference bet- of the department §s non-existent.

ween postal and telecommunication
seTvices In our country, we see that
the losses suffered by the postal depart-
ment are ke a mill-stone round the
nech of the expansion scheme of the
Telecommunication Department whach,
if sepirated could give at the dis-
posal of the Telecommunication
Branch additional funds to expand
and to make available to the public
telephone. and other faciities at a
quicker and much cheaper rate

1 would like to say something about
the Delhi Telephones which we have
in out capital today First of all I
must say, a large precentage of tele-
£ ams pe bang sent as ordinary mail
thereby deccving the publhic  Even
if a telegram worth Rs 100 15 sent 1t
goc. at the slow-coach speed of six
pai ¢ nost eard sa that the puhlir s
ciucated to 1 gredat extent although
the M msle categor ally dennd « -
mnp a Calling Attention some months
back and said that jt was not a case
of misappropriation of funds nor was
it a case of cheating

I now come to the question of iele-
phone bills 1in Delln  In case of non-
payment of telephone bills a8 call 15
g.wven from the Delhy Telephones in-
formung the subscriber, whether he 1s
pre<sent or whether some one else
lifts up the receiver, that his bne 1s
being cut off He 15 expected to main.
tain records of bills which he had
pmid for the last five or ten years to
prove that he had been paying the
ils m full I am glad to say that
the department has come out wath de-
facing of stamps

Mr, Chairman: He should conclude
now

Shri K. P, Bingh Deo: Since the
time at my disposal 15 very short, 1
will switch over from Delhi Tele-
phones t6 my State of Orissa Al-
though the postal sde of my State
has been given the status of a Post-
Master-General the engmneering side

For want of time I am not able to
deal wath 1t m detal So, I would
request the Mimster of Communica-
tions to go through the cut motions
which I have moved so that he will
come to know some of our crying
need= or pressing problems During
the last March session also I had
demanded certain facilities for the
Onssa circle  Dhenkanal and Kala-
handi districts have been suffering a
lot due to delay in the conveyance of
postal articles So I would request
the Minuster to introduce mail motor
seivice and thereby incerase the effi-
cicncy The coal-mumung area of Tal-
ctar and the nearby vast industrial
arca; are put to considerable hard-
ship because of the delay and shor-
tage of hands in the postal department

Before concluding I would hike to
refer to the work to rulc’ struggle
whith the telegiaphists have 'aunched
for 86 epic days They were assured
bv the hon Minister that a one-man
arbitrator would go into thewr de-
mands ‘That assurance is yet to be
1mplemented I hope he will look
mnto it

Then, the houses of class 3 and
class 4 employees are 1n a deplorable
condition The hon Mimster of State,
Shr1 Gujral had gone and seen for
himself that accommodation meant
for 400 people 15 used by 1,400 people
‘Though he has promised to do some-
thirg 1n the matter, that remans un-
fulfilled so far In Orissa a lot of ex-
tensions and alterations are needed to
the existing post offices, because they
were constructed 20 years ago or even
earhier and are paying rent to PW.D.
Yet, it has not been attended to

Since for want of time I could not
deal with all the topice 1 wanted to,
1 would request the hon Minister to
go through the cut motlons which I
have moved and do something for
Orzsa, which is a backward State 1
also thank you, Sir, for giving me in
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opportunity to in this

debate.

Shri Shashl Ranjan (Pupri): Mr.
Chairman, we all know that P & T.
is the biggest organisation, next only
to the railways, not only in the matter
ot 1ts size but also in the service that
i does to the people. This depart-
ment 1s spread al] over the country
and I think i1t 1s more widespread
than the railways It has got greater
iniporfance because 1t serves the cause
of the poor in the remote areas It
gives employment to 5 lakhs of peo-
ple Of course, that should not gine
us <rtisfaction because 1f it 15 more
well -managed 1t can give employment
to another 5 lakhs people without
much difficulty

participate

The Postal department hag done
ver, (ommendable work in zil spher-
es of work and for that I must con-
gratulate that department. It has
man¢ 1ts contribution and impart felt
in administration, defence, education,
comin erce and jndustry, transportation
axd earning of foreign exchange. It
has cdone 1caly commendable work On
the banking side also 1t has a very
good record. The percentage of de-
falcation and fraud in the banking
side of the postal department 1s very
much less, compared wrth other bank-
ing corporations, which is praise-
worthy. Also, it pursues cases of dr-
falcation and fraud to the maximum
cxtent possible and ensures that the
money 1s actually realised.

1 will tell you and the House a very
interesting story. A defalcation case
against a gentleman and his family,
who contested against me in the last
election, was going on for the last six

ASADHA 19, 1889 (SAKA)

(Deptt. of 10668

Communications)

the maximum amount of money spent
by them. Stll, knowing full well
that he 13 going to be an MP, the
Postal Department did not slacken its
endeavour 1n reahsing the money due
to them Ultimately, only a few days
back the man hag been finally con-
vicled and it has been found that
neitner he could defraud the bank
nor the voters,

Shri R. Barua (Jorthat) What about
the money”

Shr1 Shashi Ranjan: Money certain-
v wil, come

An hon. Member: He wants to

know hig pame

Shri Shashi Ranjan: He knows it;
he 18 hi, party-man He has given
him the tichet He enntested against
me ftom the Papri parhamentary con-
stitueney  He tan find out the name
Wiy should I give him the name?

I must tell you that the condition of
ths Postal Depariment employees is
not good. They nced more amenities
and more caie,

I quite agree with my hon. friend,
who has just now spoken before me,
that the Board must be further streng-
thened and must be given more
powers ‘There is no doubt about it.
But just as in the railways there is
the RPF for the safety of stations and
other things, there must also be arm-
ed persons to safeguard the post
offlces where huge amounts of money
and public property are there. Un-
fortunately, there is no such arrange-
ment made by the Postal Department.
I will request our very efficient and
able Minister to take note of it. In
many post offices where I have gone
they have personally told me that this
is their position.

Their living conditions also need a
liftle care. They do not have houses,
They have to live in a very humble
way, much lower than they need,
Their amenities are not there. So, I
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wili request the Mimster to look imnto
the matter

There are certain grievances of the
gccounts branch of the Postal Depart-
ment I think I will pass them on to
the Mims vr who will five a8 hearning
to it and see 1f there 18 reason 1n that
He must .vun 1nto 1t

Then, 1 would Like to say a few
words regarding the mcrease 1n postal
ratcs and about services Every time
when there has been an increase in
postal rates, the minsters, right from
Shrn Kidwai, assure the House ana
trc people that all the letters will be
wnt by air but I think most of the
ledters are not bemng sent by alr
There 1s delay in the matter of dell-
very of letters of three to four days
even from here to Patna, Muzaffarpur
etc which are district headquarters
With the increase in the rate I hope
the Minster will fulfil that assurance
and he will see to 1t that letters reach
early

Fxpress delivery letters have abso-
lutely no meaining You will also
bear cut with me that express dell-
very has no meamng It takes more
of stamps but the purpose 1s com-
pletely lost, no special care 1s being
taken

Mnany people while speaking on the
Budge' have said about the increase
in the postal rate for newspapers
Realls 1t 1s very pinchngIt must be
viewed with very seriousness that in
a country which 1s developing and
wants to develop 1ts education and
way of life we should increase the
postal rate from 2 paise to 5 paise for
100 grames and from 3 paise to 10
paise for 200 or 260 grammes

These things must be looked into

Mr. Chairman: The hon Member
should try to conclude now

Shri Shashi Ranjan: I have not yet
touched the other part of the work
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of this Ministry I would request you
t0 glve me some more time

Mr, Chairman: Only 3 hours have
been allotted for the whole debate

Shri Shashi Ranjan. I am the first

speaker from my party So, you may
kindly give me some more time

1 hope that the hon Mimnster will
do something about the postal rates
for newspapers There are many
newspapers which are priced at only
3 p but we find that they have to
bear a postal rate of 5 p This speaks
very badly of our postal system This
1» a matter which deserves considera-
tion

I would request him also to see that
juvenile hiterature gets priority

Mr. Chairman I hope the hon
Minister will appreciate these things

The Mimster of Parllamentary
Aftairs and Communications (Dr. Ram
subhag Singh). Yes juvemle htera-
ture must get prionty

Shri Shashi Ranjan After having
spoken about the Postal Department,
I must say now that the condition of
the tele communications is very hope-
less Of course, the lines and services
have increased enormously, but in the
same proportion efficiency has decreas-
ed You will bear me out when 1 say
what 1t matters to get a telephone
call matured and how discourteously
the subscriber, be he a Member of
Parliament or anybody else, 18 treated ;
by the Telephone Depariment The
improvement 1n the tele-communica-
tion System during the last twenty
years cannot be said to be adequate
Often, 1t 18 a well stated fact that &
letter reaches 1ts destnation earler
than a telegram As such the tele-
gram does not serve the purpose for
which it is meant, even though it is
affair to book a tele-
gram Similarly, the jrksome experi-
ence of walting for a telephone call
1o mature ia also a well known thing
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Everybody knows it very well Simi-
larly, to have a telephone connection
13 also a very big achievement Every-
body knows that there is a long queue
of persons waiting at several places
to get telephone connections 1 feel
that 1f more equipment could be
manufactured at Bangalore by the
ITI and the BEL and more connec-
tions could be given, it will certainly
give more employment to the people
and 1t will also bring 1n more revenue
to the public exchequer

I shall now try to sum up But I
do not know whether I shall be able
to sum up because I have many things
still to say

The failure of the commumeation
system 1in certain parts of the country
13 an every day affair Our tele-
communication system 183 mostly
dependent on physical lines, overhead
or underground Faults develop here
and there every now and then and
the whole communication system fails
in that area for the period till the
fault 1s cleared Also, there 15 the
theft of wires, sabotage and fractures
or breakages of hines due to natural
calamities ete thereby affecting the
physical system of communication
There may be several carner chan-
nels on one physical line be 1t over-
head or underground coaxial cable
If the overhead line or coaxial cable
fails along with 1t fails the entwre
system of 30 or 40 carrier channels
that go over it This 13 happening
because the maintenance of such a
vast physical system 1s very hard
indeed For example, the communi-
cation between Delhi and Calcutta 1s
now dependent on the physical system
only

1 would submut that telecommunica-
tion ean be well divided into the phy-
sical system and the wireless, and the
wireless system can be further sub-
divided into high frequency and
microwave systems I can under-
stand that the introduction of the
ticrowave system is a costly affair,
and since the microwave equipment
it not being manufactured here, We
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may have to spend a lot of foreign
exchange on it But since the BEL
15 manufacturing high frequency and
very high frequency equipment, I do
not know why the system cannot be
introduced very easily in our country

I shall tell you one very concrete
example about how the v.hf systemr
15 being worked An estimate for
hnking up Patna and Muzaffarpur
with a repeater station at Bhagavan-
pur was sanctioned 1n 1864-68 The
equipment for this was received more
than a year back But the system has
remained yncommissioned as yet for
want of masts I am told that three
masts are required For want of
these masts, the matter 13 being kept
in abeyance for the last more than
two years I had written to the hon.
Minister and pownted out that these
masts did not involve much of techm-
cal know-how and they could be
manufactured anywhere But the hon,
Minister replied to me that they had
ordered it through the BEL on one
Calcutta firm The Calcutta firm had
manufactured those masts But since
they owed some money to the State
Bank of India, the State Bank for-
feited those masts and they were not
made available to us Then Govern-
ment ordered another set of masts 1
could not understand the logic behind
this action Where was the meed to
place a fresh order for masts when
by paymng the money to the State
Bank those masts under their custody
could have been released and the pro-
ject completed and commissioned?
Because the money was not paid, the
State Bank did not release the masts
Still the matter is hanging fire because

they have ordered new masis This
appears to be very funny
Our Minster comes from Bihar

When he comes to Patna, I will ask
him to book a call to Muzaffarpur
He will find for days together, the
call does not materialiee From here
to Patna, there is a direct line with
10 channels

Shri Rajaram: Is it possible for him
to book a call from here to Madras?
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Shri Shashi Ranjan: It may not be.

From here to Patna there is a direct
line with 10 channels. Most of the
time they remain idle. 1 cannot
understand where is the fun in having
10 lines. The VHF is alsc very impor-
tant from the point of view of our
security and defence. So there must
be a duplicate system of VHF and
HF along with physical lines.

In these days when other countries
are advancing at a rapid pace in the
matter of tele-communications, we
cannot lag behind. Of course, on
record we have increased our lines
enormcusly. But along with that the
services have deteriorated in the same
proportion. I would request the
Minister to improve upon the service.
At leasl he must see that once a call
is booked, it materialises within
24 hours. But as it is, for days
together, it does not. At 12 o'clock
in the night, they ring up the man
who has bonoked the call and say that
the call is cancelled and he has to
book a fresh call. I cannot under-
stand it. When it is an ordinary call,
you cannot get it for days.

Mr. Chairman: He may conclude

now, The Minister has certainly
followed it with interest.
Shri Shashi Ranjan: Then I will

take some other opportunity. I will
also meet the Minister personally and
explain to him what I actually mean.
I thought that being the first speaker
from this side 1 would get at least
25-30 minutes, and so I had come pre-
pared with notes, But I am sorry I
am nipped in the bud itself.

Shri 8. Kandappan (Mettur): The
Minister in charge of this Ministry,
Dr. Ram Subhag, as we all know,
is a very able and hard-working man.
But however capable he may be, I
think with his preoccupation with
multifarious activities, he is not able
to spare much time for the manage-
ment of this department. Ewven the
little time he has is, I am sorry to
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say, being mostly devoted for the pro-
motion of Hindi in the department,
with the result that the management
of this service has gone from bad to
worse.

Even a perusal of the audit reports
show that the same {ypes of omissions
and same types of negligence are
committed repeatedly in spite of audit
objections. Without going into detail,
I would draw attention to gne remark
on p. 14 of the audit report for the
current year where it is stated:

“The total number of objections
raised upto 1964-65 and remain-
ing unsettled at the end of August
1966 was 61,369 involving an
amount of Rs, 10.13 croves.”

Though to a member of the Bhim
~lub, this is a small amount, I think
in reaiity this is a very big sum. It
is time that the Government see that
these things are rectified and the
record is put straight.

1 say this because when this depart-
ment was handed down to us by the
British, it was quite a well-knit and
organised undertaking, and there
were enough checks and counter-
checks in the department itself. So,
how do these anomalies occur in the
administration of this depariment,
incurring such huge losses? This
amount should be made good, and I
think the Minister should pay some
attention to recover the losses,

This department deserves condem-
nation in the strongest terms for
accumulation of arrears with regard
to telephone dues. It is really wvery
strange that dues in respect of bills
issued up to 31st March, 1966 were in
arrears to the extent of Rs. 6.11 crores
on 1st July, 1966. How such a huge
amount is being allowed to accumu-
late reallv I am at a loss to under-
stand. Actually, in Delhi alone a total
number of 55 subscribers were allow-
ed a large amount of arrears. The
most interesting part is that they have
not paid dues ranging from one io
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seven years, and even after seven who collect the money. If there 1s

years their telephones were not dis-
cogeeted This 15 ponted out by
au

In my home town of Twruchengode,
every month, even before the due
date, we receive repeated calls, insis
tent demands verging on harassment,
that the bill should be paid within
the stipulated time

Shri Nambiar (Tiruchirappalli)
That 1s Madras efficiency, this 15 Delhu
inefficiency

Shri 8. Kandeppan: I wish other
parts of the country get the Madras
effictency in this matter The bills
have o be paid within a month If
they do not pay 1 do not know why
action is not luken against them

Aciyally 1t wa< brought 1o my
notice thal 1n une place in Salem even
afte: the durs were pard the tele
phone., were discornected It was a
factory When there were some wide
fluctuations 1n the marhet and there
were hec'nic calls to be put thiough
to sales managers etc at wvuous
places suddenly they found that theit
telephones were disconnected They
thought 1t was out of order The
matter was jeposted  After some hime
they were told that 1t was dis
connected for nolL paying the dues
They 1ummediately i1ushed to the
authorities with the receipt, but 1t
tock some time for the guthoritics to
trace whether they had paid the bill
or not, and the telephones were con-
nected only the next day In fact.
damage to the business was already
done, and not even an apology was
offered to that irm When such s
the position in some cases, this kind
of ncn-payment 1s allowed in Delht
and other places 1 do not want to
attribute any motives but really this
15 the helght of inefficiency and 1t
must be rectufled within the shortest
Posmible time,

The Minister should also see whe-

ther there is any hsison between
those who fssue the bilis and those

no liaison, 1t 1s hugh time this is recti-
fied There 15 no point in harassing
the man if the bill has been paid on
the gne hand, while you are allowing,
on the other, Rs 64 crores of arrears
in the case of some other people, the
privileged class Really [ envy those
people as a telephone user, but at
the same time regret that ] have to
foot their bill.

Shri Nambiar: There s&re moie
VIPs in Delh: than common citizens.

Shri 5. Kandappan: Let them all be
ticated equally

I find a' page 28 1n this 1eport:

Telephane Directories n
R g1 nal Languages—It has been
decaded to bring out telephone
ducctories m regional languages
(other than Hindi) througn pri-
vale publishers undet lhwcence
1ssued by the Deoartment ®

1 do not know why 1t has not bc.n
done sc far and only now the Govern
ment 1» thinking of bringing out thest
things It 15 strange that wheneve:
these are published in the national
languages first it 1s done 1n Hindi and
then only it is taken up after a lapse
of somctime in other languages 1 am
at a low to uderstand why thege
should be ths timelag Perhape
they want the olher languages 1o be
kepl al a respectable distance behind
Hind) 1n order to enhance the pres-
tige of Hindi If 15 very objection-
able Il can be done simultaneously
m all the languages What harm 1s
there? How can the department
afford to neglect basic things” I am
very sorry to observe this Govern-
ment should see that as far as possi-
ble all the languages should be accom-
modated and in all the regions, the
directories should be brought out m
the regional languages

There is a provision to give tele-
grams 1n all the languages in the
Devanagan script It 13 impossible as
far as Tamil i concerned to use the
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[Shrn S Kandappan]

Devanagar: script I am a student of
language 3nd I know what I am talk-
g about With a little modification
1t 15 possible to introduce that script
for other languages but not for Tamil
I would challenge the Minister to
show a single instance where Tamal
message was transmitted through the
Devanagan script At least in Taml-
nad there should be some provision
for people t{p transmit messages
through their own language When
the late lamented Dr Subbarayan was
the Mimster of Communications, he
came down to Madras and 1t was
demonstrated to him by an employee
of the telegraph department how the
messages 1n Tamil could easiy and
quickly be transmitted and he pro-
mised to look into the matter Un-
fortunately he 1s no more there 1
would request the hon Mumster to
see that this 13 done Even conceding
that Devanagar1 could be wused for
Tamil messages, there will be hardly
a few hundred people who are well
versed with that script but hardly
any person is ignorant of the Roman
script  Therefore, I would suggest
meanwhile that the Government may
permit the use of the Roman script
with necessary modification for trans-
mafting messages m Tamul

A lot of wasteful and umnecessary
expenditure goes on in the department
due to duplication of work owing to
bilingualism Government should
rectify this It 15 a public under-
taking and profit should be the
motive, or at least no-profit-no-loss
should be the basis of its working If
that 18 so, why should they go on un-
necessarily incurring this expendi-
ture® They are not doing anything
to rectify these losses They are
because of this bihingualism duplicat-
ing all the work and incurring a lot
of avoidable expenditure I mean the
use of Hindi They have got a good
number of Hindi typewriters but they
have not discarded nor could they dis-
reard the English typewriters which
are slready there It 1s double work.
A lot of accounts ere maintained

JULY 10, 1967

(Deptt of

10678
Communications)

simultaneously 1n Hindi and English.
Is there any sense in putting up some
mgn boards in a remote corner of
Taminad ;m Hindi? Is it not an
msult and a humiliation to the Tamil-
1ans to put up huge signboards in
Hindi in the heart of Tamilnad? If
at all, the Government can argue that
they want to run this department 1n
the language of the people, then it
must be run really in the language of
the people You cannot equate Hindi
with the language of the people It
would be a travesty of truth to say
that Hind: 1 the language of the
people of this country Even fanatle
protagonists who plead the cause of
Hindi will concede the pomnt that
more than half the population of India
if not two-thirds 1s alien to Hindl
So, what 13 the purpose in saying that
they are running the department in
the language of the people? If this
15 the case I would insist that bilin-
guism should be Enghsh and the
regional language of the particular
region and not Enghsh and Hindl
everywhere We cannot accept
English and Hindi everywhere The
Government should really give serious
thought to this basic proposition
There 1s no meaning in brushing aside
my argument a8 very unpatriotic or
{hat 1t 18 the DMK way of Jooking at
things 1 am speaking t 1 feel
trom the bottom of my heart Unless
you make us feel that we belong to
this country, really there cannot be
any real unity in this country So,
I would urge upon the Minster to
make a beginning in this matter, if
they want to keep bilingmsm in this
department, let 1t be English and the
regional language of that particular
region Otherwise, there 13 no msu:-
ing in claiming that they are support=
ing the populsr languages and giving
scope for the language of the people
in the parhcular regions
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that is being spent for the purpose
of propagation of Hindi in this depart-
ment, which {8 not the business of
this department,

With these words, I conclude.
17 e,
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L
Mr. Chairman: Hon Members may
now move the cut motions to Demands
for Grants relating to the Department
of Communications, subject to their
being otherwise admussible
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Shri Ramavatar Shastri (Patna) I
beg to move

“That the demand under the
head Posts anq Telegraphs (Work-
ing Expenses) be reduceq te
Re l')

{Excessive erpenditure on hiwgh offi-
cals (7))

‘That the demand under the
head Posts ang Telegraphs (Work-
;g- Expenses) be reduceg to

1"

{Inadequate expenditure on ordinary
employees (8)]

That the demand under the
head Posts ang Telegraphs (Work-
g Expenses) be reduced to
Re 1"

[Inadequate attention to employees’

amemities (9)]

‘That the demand under the
head Posts and Telegraphs (Work-
;1: .Fxpemes.) be reducegq to

1

{Failure to ymprove the condition of
RMS employees (10)]

‘That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced to
Re 1"

{Unnecessary delay in providing tele-
phones to subscribers (11)]

‘That the demand under the
head Posts angd Telegraphs (Work-
ing Expenses) be reduceq to
Re 1"

{Fatlure to improve the condition of

telephone employees (12)]
Bhri Ganesh Ghosh (Calcutta
South) 1 beg to move

‘That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduceq to
Re 1"

{Favlure to ymprove the pay scale of
the departmental stamp vendors
(13)]

JULY 10, 1967

(Deptt of
Communscations)
“That the demand under the
head Posts ang Telegraphs (Work-
ing Expenses) be reducegq to
Be 1"
[Increaning the rate of telegram, tele-
phone and postage rates on parcels
(14))

Shri P Viswambharan (Trivan-
drum) 1 beg to move

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Need to smprove the conditions of
service of the extra-departmental
staff m the Postal Department
an)

Shri Kundu I beg to move

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
R‘ lm "

10686

[Need to duisburse qusckly the over
time bills to the trunk telephone
erchange class III employees of
Onssa and other postal employees
of clasg Il ang Class IV of Onssa
(18)]

“That the demang under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Re 100 *

[Need to provide more post and tele-
graph offices in the districts of Bala-
sore and Mayurbhany of Orssa
191

“That the demang under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Need to upgrade the Bishunpur and
Dighalbanu post offices of Bihar
(20)]

“That the demang under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

|Need to ensure proper running of
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teleprinter service at Pury and qtick
delwery of telegrams ang letters »m
Omnssa  (21))

“That the demand under the
head Posts and Telegraphs (Work-
mg Expenses) be reduced by
Rs 100"

[Need to open a telephone exchange at
Thakurgany wn Bithar (22)].

*That the demang under the
head Posts and Telegraphs (Work-

g Expenses) be reduced by
Rs 100~

|Need to open automatic telephone ex-
change at Cuttack gnd provide new
telephone connections to persons
who applied more than a year back
(23)]

“That the demanq under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

telegraph office at
(24)]

|Need to open a
Kaliagany 1n Bihar

“That the demang under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Need to promde a separate postal
dwston at Baripada wm  Orssa
(25)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

INeed to open telegraph offices at
Bahadurgan), Sontha and Bisunpur
in Bshar and to construct new poat
office buildings there (28)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Need to yeconstruct the postal build-
mg at Kishanganj, Bihar (27))

ASADHA 19, 1889 (SAKA)

(Deptt of
Communications)

“That the demand under ths
head Posts and Telegraphs (Work-
g Expenses) be reduced by
Rs 100"

[Need to abolish extra-departmental
cadre of class II1 and class IV postal
employees of Orissa and absorb it 1n
the regular cadre (28)].

Shri Ramavatar Shastri:
move

“That the demand under the
head Posts and Telegraphs (Work-
mmg Expenses) be reduced by
Rs 100 '

[ Drserimination mn the matter of trans-
fer of Posts and Telegraphs emplo-
yees (30)]

‘““Phat the demang under the
head Posts and Telegraphs (Work-
mg Expenses) be reduced by
Rs 100"

10688

I beg to

[Excesswwe expenditure on the ameni-
ties of high officials (31))

“That the demand under the
head Posts and Telegraphs (Work-
g Expenses) be reduced by
Rs 100"

[Need to remove the difficulties re-
garding servce conditions of Posts
and Telegraphs employees (32)].

That the demang under the
h~ad Posts and Telegraphs (Work-
mg Expen<es) be reduced by
Rs 100"

[Need to prowvide adequate medical
facihities to P & T employees (33) ]

“That the demang under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100°

[Shortage of medicines and absence of
other facilittes mn P & T dispen-
sartes  (34)]

Shri K Ramanl (Coimbatore) 1
beg to move

“That the demang under the
head Posts and Telegraphs (Work-
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g Expenses) be reduced by
Rs 100"

[Farlure to upgrade the existing

Branch Post Office to a sub-Post
Office in Irugur Nagar Panchayath,
Palladam Taluk in Madras State.
(35)].

Shri Ramavatar Shastri:
move:

“That the demand under the
head Department of Communica-
tions be reduced by Rs. 100.”

{Inadequacy of means of communica-
tionsg 1n the country (55)].

“That the demand under the
‘head Overseas Communications be
reduced by Rs. 100.”

[Non-delwery of letters and telegrams
n time. (56)].

“That the demand unde; the
head Overseas Communications be
reduced by Rs. 100."

[Misappropration of money orders.
(57)]

“That the demand under the
headl Overseas Communications be
reduced by Rs. 100."

| Housing arrangements for postal em-
ployees. (58)].

“That the demand under the
head Overseas Communications be
reduced by Rs. 100.”

[Need jor lwing wage to the Posts and
Telegraphs Employees (59)1.

“That the demand under the
head Overseas Communicatigns be
reduced by Rs. 100.”

[Inadequacy of Post and Telegraph
Offices in eastern and central dis-
tricts of Uttar Pradesh, (60]

Shri N. Sreekanian Nair: I beg .0
move:

“That the demand under the
heaq Department of Communica-
tions be reduced by Rs 100."

{Unsatsfactory service conditions of
the employees of the extra depart-
mental posts offices. (61)].

1 beg to

1967 (Deptt of 10690
Commaunications) -
Shri Nambiar: 1 beg to move:

“That the demand under the
head Posts ang Telegraphs (Work-
ing Expenses) be reduced by
Rs, 100.”

[Victimisation of the Telegraph Traffic
Employees by treating sick leave
supported by medical certificate as
‘Dies Non' (74)].

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Need to refer the upward revision of
pay scales of telegraphists to arbi-
tration. (75) ).

“That the demand under the
head Posts ang Telegraphs (Work-
ing Expenses) be reduced by
Rs. 100"

[Need to remove “show-cause notiee”
threat to withdraw the recognition

of the AITTE (Class III) wunion.

(76)].

Shri K, P. Singh Deo: I beg to
move

“That the demand under the
head Department of Communica-
tions be reduced to Re, 1"

[Functioning of the Posts and Tele-
graphs Board (TT)],

“That the demand under the
head Department of Communica-
tions be reduced to Re, 1.

[Failure to mmprove organisation of
the Department (78)]

“That the demand under the
head’ Posts ang Telegraphs (Work-
ing Expenses) be reduced by
Rs. 100.”

|Need for formation of mnew poastal
dwisions at Baripada and Dhenkanal
in Orssa (79)].

“That the demand under the
head Posts ang Telegraphs (Work-



70691 DG

ing Expenses)
Rs 100"

be reduced by

[Need for reconstitution of Telephone
J(ldvuow Commattee wn Orissa
80)]

“That the demand under the
head Posts and Telegraphs (Work-
ll;? 1:ox?enm) be reduced by

{Need for introduction of Motor Mail
Service 1y the Onssa circle (81))

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by

[Delay in sending and recewnng tele-
grams, letters and parcels imn Orisse
cwrele  (82)]

“That the demand under the
head Posts and Telegraphs (Work-
g Expenses) be reduced by
Rs 100"

[Functioning of the Inspection Organi-
sation of the Department in the form
* of Spectal Inspechon Squad (83)]

“That the demand undey the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs 100"

IFaviure of the Complamts Orgamsa-
tion  (B4)]

“That the demand under the
head Posts ang Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

{Feambality of separation of Postal
Department from Telegraphs and
Telecommuniwcations  (858)]

“That the demand under the

head Posts ang Telegraphs (Work-
ing Expenses) be reduced by

{Urgency of formation of a Corpora-
tion n the Telecommunication

Branch (86)]

“That the demand under the
heaq Posts and Telegraphs (Work-

ASADHA 19, 1889 (SAKA) Deptt of Communications10692

& Power)

mg Exuns.es) ba reduced by
Rs 100"

[Urgency of having apprais:l, job eva-
luatton and productivity surveys.
(87)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Unremunerative schemes detrimental
to the expanmon of the Telecommu-
nication gection (88)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Unsatisfactory working of the Delhi
Telephones (89)]

“That the demand under the
heaq Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs 100"

[Failure to root out corruption in the
Department (50)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Possibslity of introduction of Inland
Trunk Service n Omssa  (91)]

“That the demand under the
head Posts and Telegrapha (Work-
ing Expenses) be reduced by
Rs 100"

[Posnbsisty and urgency of opening of
more local exchanges in
(92)]

“That the demand under the
head Posts and Telegraphs (Work-
g Expenses) be reduced by
Rs 100"

[Need for wireless communication 0%
the wmportant festwals wm Orussa
(93))

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"
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[Need to form a R.M.S dimision n
West Orssa with headquarters at
Jharsaguda. (94)1.

“That the demand wunder the
head Posts and Telegraphs (Work-

ing Expenses) be tieduced by
Rs, 100"

[Need to improve the working of tele-
graphg department in the Orissa
arcle. (83)].

“That the demand under the
head Posts and Telegraphs (Work-

mg Expenses) be reduced by
Rs, 100"

[Need to solve the housing problem

of postal employees n Orissa
96) 1.
“That the demand under the

head Posls and Telegraphs { Work-

ing Expenses) be reduced by
Rs 100"

[Need for opeming of more post
offices in tural areas of Onssa
an1.

“That the demand under the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs. 100"

[Delay n payment of overtime bills
and medical bills (98)]

“That the demand wunder the
head Posts and Telegraphs (Work-

g Expenses) be reduced by
Rs. 100"

[Need to enhance the wages of peart-
time workers like postal runners and

sub-post masters of the Department.
(89)1.

“That the demand unde; the
head Posts and Telegraphs (Work-

mg Expenses) be reduced by
Rs, 100"

[Need to improve the working of the
vigilance Organuation of the depart-
ment (100)]

“That the demand under the
head Posts and Telegraphs (Work-

JULY 10,

1967 (Deptt. of 10694
* Communications)
g Expenses) be reduced by
Rs, 100"
[Need for revision of postal tariffs.

(101))

“That the dcmand unde; the
head Posts and Telegraphs (Work-
ing Expenses) be 1eluced by
Re. 100"

[Nced to provide postal jacilities in the
State of Orwsa  (102) 1

“That the demand unde; the
hcad Posts and Telegraphs (Work-

mng Expenses) be reduced by
Rs 100"

[Need {o keep up the time shedule for
postal delwery services (103)].

“That the demand under the
head Posts and Telegraphs (Work-
ng Expinses) he reduced by
R= 100

I Neea for mobde post offices m rural
areas  (104) )

“That the demand unde. the
head Pysts and Telegraphs (Work-

ing Expenses) be reduced by
Rs. 100"

[Need to establish night post offices at
district headguurters (105)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs, 100"

[Need for weifare activities
P. & T. Department

wn  the
(108) 1.

‘“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Establishment of more Posts and
Telegraphs dispensaries in the State
of Orissa. (107))

“That the demand under the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs, 100"
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| Faslure to introduce cricket and row-
ing in the P & T sports (108)]

“That the demand under the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs 100"

[Drscord among posts and telegraphs
staff in Onssa, due to high-handed-
ness and complacency of some offi-
cuals (100)]

“That the demand under the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs 100"

[Need for alteration and addition of
P & T buildings in the Dhenkanal,
Cuttack, Sambalpur and Kalshand:
districts of Orissa circle  (110)]

“That the demand under the
head Posts and Telegraphs (Work-

g Expenses) be reduced by
Rs 100"

[Misappropnation and wastage of
money with regard to rental of

buldings in the Guyarat circle
(111)]

“That the demand under the
head Capital Outlay on Posts and
Telegraphs (Not met from Reve-
nue) be reduced by Rs 1007

|Slow progress in developing the
Indian Telephone industries (112)]

Shri K. M. Abraham (Kottayam) I
heg to move

“That the demand under the
head Department of Communica-
tions be reduced by Rs 100"

| Need to resolve the grievances of the
workers of the Posts and Telegraphs
Department (113)]

“That the demand under the
heag Department of Communica-
tions be reduced by Rs 100"

[Need for prompt service in telegrams
letters and trunk telephones (114)]

“That the demand under the

head Posts and Telegraphs (Work-

ASADHA 10, 1889 (SAKA)

(Deptt of 10696
Communications)
ing Expenses) be reduced by
Rs 100’

[Need for post offices and other com-
munication facilsties mm Udumbum-
chola Taluqu: of Kerala (115)]

“That the demand under the
head Posts and Telegraphs (Work-
ing Expenses) be reduced by
Rs 100"

[Necessity for construction and repasr
of RMS buldings m Ernakulem,
Shoranur, Olavakot Cannanore,
Alwaye, Cochin ADS, Twuvella,
Kottayam and Calicut (118)]

“That the demand unds; the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs 100’

[Need to build quarters, rest hotses
and cycle sheds for postdl emplo-
yees m Kerala (117)]

“That the demand under the
head Posts and Telegraphs (Work-

ing Expenses) be reduced by
Rs 100"

[Necessity for mtroducing automatie

telephones in Ernakuleam and Cochin
(118)]

Mr Chairman The cut motions are
also now before the House

ot gen W (warer) AWl
wEiET ¥ AWy ¥ SF W g w0
qeey W1 1 T o are fawm
FMAFP TN A e A g fawr &
AFETA 97 Aadl oF I Fg F
fasmae Wew & AT OF [EET FAT
AT 1 N AT ¥ W & qE
R fewm & g Awr w1 @9 frawtw
qee oY | ggr wrey § ¥ ag aefT
g @t ané & Hfew faed ard wdia
¥ a%d ¥ & Faenar @ f§ 3o wwgw
B Wt i § o ¥ fewm ¥ A
aedrr gear 7€ | v wawT Q¥ A
iy & wa w% wf Az aw v ol
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[ g wa)
wrare aEr gTE T @ AR N few AP AW ATEATE | oo G dYe
¥ ag AT ¥ T w7 fear fy & fewrdde Y g s feadae
arcfadie grea §darg 1 qR apwewra FEA WfEd w7 qafed § gerImy

#gd gC I3r @ v ¢ fw wgr N
F3 77 I BTN A=A F FE
e @, T # g WA ¥ A firw-
Fraree 7 wegw w3 fr 39 g7y
e ot Q¥ @ faar fewron, 1=
o fefaftes & da7 & gw ¥ T@w
LA L CUE ]

Wit WHRT : KT G5
aqq ¥4 §, vifeY @ sy fawg
qT @ AT

* e & 3@ T T
g1 7 & gafew a7 @ g fr ag ¥
qgeT HET @ A w7

wr® A7 fawrr & waqT # awr
Qv wET 9n ¢ AT A <7 g
faarwreq qaTr €Y Fifow FEOT | TF
oA QAT & AT g8 ¥
arar w1 qgara # o fpdt it ffee &
e wgA qfew Qi @ E T A
a3 fiedt matite qdz w1 ey fafee
@ fryear & w7 oY e & 1 wo
T gun fax ot 3 amy @3 gq ¥
g I & & oF WY & e
& s WA g fE o

"y o Yy & o @Y mer ady 4,
Fqt g7 I3 ATqA FIAT AETAT "

€% ¥ A7 f44Am ® wEET F
Yo ¥ Yo faardae g & art Tiegn
i ZNrareT ferrddie | Afsa & gany

v Y T feera w7 aw §

7 & gy # wrohy fafres
wgm 1 g ¥ wwan g fafwee
Hg & 9T OF wWewwT qrfedried
WERE &1 § | W & Iy FET A
femeft | sfaws & sw oY ag wiw
Y ¥ AT MA@ g oW W
F&T w0 @ ol | gafed ew
@z e feardde & far oa% qre
TGA W qW G AT

RO T TgteT A
TREy F& AW ¥ AR ¥ wEAr
AT E | AN CF ITET A
&1 e qrdre ME W IwTEA
ot & oz 3% Fgfadwew foadie
qT 8 1| g7 TE¥ETT gTer ¥ Tefee
ag & fx g6t T arT fawr & ard
¥ ¥ ot asfere T Qi o I
vz O & 1 A fafrec B
&0 & TE T® ¥ TG I W
sgFr FrafErda ¥aRroPar
TS I TZX (LT I 1 TS
i oy &t aeft f AfeT axfeerd
Tagwiva st i g | o T e
Tyt s M ghm iy
§3 Mfax M qiT aged & -
fihaa Tad a1 WY § 1 IR wgIET
ATOR FATAT AT wE § AT IR
A fwat srar & 1 wrko wWe qHo
wifE e #1 o & ek I T ¥
i Rrfeor e fad og @17
s foqr arar § 1 qR et aw
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arfwat & faens ®1§ forpraer 7 & 1
afer & wowar g fr fooride
aqat TEA A g T g AR
AT FATAT FArAT gy )

ANAf arx & qg FzA1 R B
fir dto T E¥o F1E FY 14T N1E A ArFH
9T TAYT 74T 47 | ATy aufeendT &
a¥T 4z 22 2 faar war | fegte
o8 ¥ wAw fewdde 1 et
o gran § feadRe ¥ g 39
W WP ag AT AT @
MT o aT Fe feq@gz = g
w19 A& FW W ) dro 2o faqrde
Y T4 @Y X a3 ] R
fwaT fr W fewdde 2ar ¢ afew
7% 228 W FAW T o dw e faare-
#z ®) 7 fad gu g o fis R O
w1 fa ge § 1 7T & wow afw
fafrex wgs & wgm wwmw g fe
TR A€ ¥ @2 off WY T T 4w
9T AT AT |

o T¥ dre  fegréde #t smy A
gAmfarmd s § 1 gT R A M
e T a1 arger g | wEEw -
aM aw 97 Ay a9y 1 e W
oY (FTF g N aE) wT agw
faw ot & | &Y qAeTET AT R 7w
w1 7 faeran, 26wnw w1 wfeady
fraar, S AT &% wewmr 7 frea,
farsdt &< & Firsram a1 mgw @ T aE
|y forprad § oY s wrag gy & ot
qrer gAY € 1 ¥fET w0 oA
# qro Gy Yo faqradz 1 wigd= F1ofy-
fargz W WO wIE g 1 W G
& arew &, mifwer it Gawe & agw ¥
qte Tx & feardaz & wqwivay 7,
qra FT ¥ 3 W 4 & sgafa
&, Y &1y fear § vaF qETad 7w
Y W wgwnt vt frarer Y wiw
wT aw | R AR § fr P 7 o

ASBADHA 19, 1888 (SAKA)

(Deptt of 10700
)

woft gt & Ty ¥ aw o
g @ 91, 9% OF wEAanT e
Zz 7k | OF WHET ¥ ATHAAT { Wy
fraantdw s &by e
¥ ga% Wit £ 4 v | w@ w
@ arfsaT ar | & sawt a1y A
Bt wmeaT, AfFT S8t AT W A
wO ¥ foy wx @z @ 9T WA
wgr A sETAT @7 WH oW ek
aneT 3 wTf | et #F ar
2 fir t7 wewd & v waTE 39t 4
eeeardier w1 w1 Qg A e o
# o wwa T ¥ faams ag frare afr @
@ f T gz e femn w7 wgfa-
¥ dET & W war fagr o,
wfew 4 SwaT F@ g | KfwT 1w
wgwa # fsfrgews 97 weat %) fywrar
2§ o gu sfewre sad W 33wy §
u  wuda W F@ A FHARAT
w1 1§ T qoar

wa & ferése arew §9 T w0
g g o e dF k¥ ww oo &
@t frrrad & gt A g e
R gl ¥ ¥y dF w dfe-
fordtw & 7t @ 1 o @ ot AT W
Atz ¢ ofewrw & st aren B -
wy gy wgy § i gt fesda oy
frad, ®r€ wieww wmdy | & gEw
m frs oa HE wrl dfaew dF X
w9AT fgam wiwar § ot 94& w81 oAT
w1fied fr oy WY g Wt o | &
R T ag PR I TF T T qOE Ay
wIfH 9T 6 F FAT § Q) B ST
TT WA | AT PR qE-GE {TET
¥ qrg ardT orz qTERT ¥ 9w gAY
waifed  wYc wgr TEr oY I P A
oYz wreeT afcwr v & fr o @
st & ot BT & 1 G g X
wre ¥ ¥y wn g wad W fedfod
®Y ot gy g oy



o701 DG

[t g W)

B 7 fer @Y UTF ATy qOT
o7 @Y wEeTET war ar fF qaAdE w5
aeiaT 4 &% o I ¥ W gar
2| I§ & TRAWT AW AT oC A
o BT vl § | g O w1E ® FITC
itz w@aT §T I Fuet § 1 wafad
o 7z s ¢, 8w ar fe
AT WKEE TATAT AR | IA WY
50 AT 100 To w1 ATEAT fomr o |
fafaeex wrgw & w7 @1 fe oy @
ot §, T qedwra TR FH 1 A OF
whm[ﬁsw‘rm:rﬁt
Feftarey fradde ¥ AT ez ST A
¥ firz &8 § ST QAT ¥R ¥ Ow
feqr oy 1 W19 wW & & 7F AT 6T
§r awd § s w€ oY wred? qo @AW
# fok ferddz & ore wiw w1 fire
T wTET | T fed) w1 oY figds wrd
VAT § &1 98 wOAT & E oy Wi
fewe T EC A | gEe wod feurdie
¥t A gt A & @ g fw
fafaeex age =1 v wrf wrafa
LA LU

v & famdwe A afer S e W
o8 ger 3 S § o fewdde A
wg s & feeraa ot & fe =
o &) fod wie fopde w7
g1 & garr wgar g & o=re AW
3 # zouey aow 0 & I aved we

JULY 10, 1067

(Deptt of

10702
Commumications)

TET g & qH & g T AT Y
7% Yo Qe Wto & T WTHET TYWAT
gttt = owgER & qEl faw
& | AT IRE ATEY AW TE
waw ¥t § s ofewss &% 7 @Ar
afeeee ¢, a@ T fopRe &
Frdardl qE W o ¢, foww W @
s & oy & | FEF R BRI
#fcferm Wit Afewa grarfaes
g &) v oo g e
o fopede w1 s e gy aran g,
A o Tz ¥ o Y e w A afee-
ot o ot @ 1 & fafreT o
*) 7% gEms 0 owgar § oW
femédie 1 og wor & f§ SEw
T ara feoeie et , A ag oonfar-
Ao a1 gat Iy ddezw W fede
FT A, foqa smefmdl &1 oew &
Ay T awa fogz HT X N Al
yr=fra) &1 @F  ooese faez qaT |
7 g ¥ wrwer dfdfrrwm it
Afewe grarTfwaw a i TE g § TR
wv fomn o | g@F a7 g wé
qree wifee a1 gEwr TaT STt qr
aigr Tew! Wor fear a1 €l X
et ) foar amar § 1 T OF TET
foe g @ & @ o ot § Wi
¥eT@ ¥ qarfaw I@ A § wd o
fay e &

g v ¢ ferae W fafew
Wt.m;mf{lﬂtﬁr I
W w0 @ e, T dem W
g § | W v a7e T IR TR
it ot & 1 ¥ o W e
7 qpTc ¥ e arfew o
fafewr #t fommer &7 wgEr | ¥
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% Wex fafewr ¢, fasdt 0% w5Tr
i &t oY wfar § 1 g aw &
I woRy afr 1 af § 9 =
AN HEE F T @ ¢ @
45 Wt v wx § Afew awr 9
Wt gforr W Afw A & 1 %
fafret e @ qoT wEm g 5

fasma & 1| 37 Tt ¥ qee fafer
sa ®) faar xar & Afeq for o
wry adrg W@ faed @ for g
AT ¢ e oryerdst 7 awredt a
I | AT qIEAT W w9y w17 & fAu
A A g M agsmeR vow ?

AFTL THIA § OF A F19
T ¥ AR TR W e
famr s & &few wve qae qRo
¥ e gifsw #73 & fag o 2=
2T qaT § | v Ay Afaw & wAnAe
* fau Y 3= aw fer g 3
aa feqréae & T & qoq  TroATdY
Y fege wvr @ fee @ifarfedt
¥ &faw 97 IT F FAGAGA A AMAT
qifga) =7 fau = feqy 2=w &
wy ¥ M wfemn

zw feadde ¥ &r-fgrd oeqemis
T AifamfeE ok ferdw ¥ dfaw
gt g e @ W aw
wrfry N FW FO 7T FAfea

ASADHA 19, 1889 (SAKA)

(Deptt. of
Communications)
¥ ¥ fay ow-frgré oeerdT W
feqréae % fodmery w00 & wwew
¥x q_siehww fear sww ar | Afe
O IW N9 Y "ew w7 fear waT
2 X wg AvEm winfa s
W+ w1 ghfrdds @ & o
¢ @ @ * oF whon ag o gw
¢ fo w onfagrd W & frgges
FEH ¥ o fogdww o, gawr A
%1 @@ mar 1 AATH 48 O WK
A-frgrf w1 wgw Garw Ay g
arfew

TG IE TH T € AARE FT ARLE
&, wro T guw fag fr ¥ e Jww
¥ W gew ¥ gz Ay fear o

10704

“I straightway assure this House
that there would be no victim-
sation "

IFM Are AT 9T g arar fear aQr
ff oo & fafeamdve &
@'ﬁlﬁﬁ'«ﬂmwgﬁ:

wid ¥ oF wPEa
A promise unfulfilled 1s an untruth
told

Iq ax fomr A9l X 0w & fav oW
fesw mfefrde W fear @, <&
2red A #¢ faar mr & s 9 wfaw
# 37 oF % fedl Y w9 ad Gemn
T § W T @ I & oI feA
g @ A W wfegee
st @& Y famar mr @)

AT TR qEETEd #T ah
¥ W UASE H ART %7 oy
g A wgrarr & fr T ¥ awT
8 3, ¥ AT qga &, 7w
S 3, & Y qPTE AN T T€EA
8 &1 & s g g e oww
FATH 1 A TG TAT Y1 AHTIY
o ¥ qEX U AR AT
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o ook ¥ auT & ghy WA
, @Y AT Wy A A wgw et
T g W | 9w 6 el
T it & fafrex egw @
wET wg g e W g iy
qfimired wigd §, ot ag I wr fafar
wwt it wyrd WX I 1 A g

%44

a

& s w1 yfen qx s g

The Minister of Staee in the Depart-
ments of Parliamentary Affairs and
Communications (Shri 1. K, Gujral).
1 am very grateful to the members
that by and large they have exhibjt-
ed a great deal of sympathy for
department and the problems we are
facing I am also conscious of the fact
that there 1s much desired to be done
to improve the situation as it 1s [
can assure the House through you that
we are not oblivious of the deficien
cies that we have, nor are we 1gnor-
ant of the fact that this department
does expose many of its consumers to
a great deal of difficulties

justify the difficulties that are unjus-

partment functions

and we did not have any waiting Lst
We went on increasing from Plan to
Plan and today we have 964 lakh tele
phones and a waming list of approxi-
mately 3} lakhs We propose to add
in the Fourth Plan 6} lakh tele-
phones and we think that by that time
our warting list will have swelled to
9 lakhs

The question can be rnightly and
correctly asked ,f we are conscious
that the waiting Lot 15 swelling if we
are aware of the fact that the demand
for telephones 1s always going to out-
strip the supply what steps are we
taking® For a minute I will take you
aside ang then come to thig poimnt
again I am conscious of the fact that
this department has estimated that by
the end of the Fourth Plan if we re-
ally want to meet the needs of the
country we should have at least 4
million telephones Simultaneously in
the department there was a commit-
tee on electronics under the chaur-
manship of that great leader of sci-
ence Dr Bhabha, who 1s no more
with us which estimated that by
1874 this country should have 6 mil-
hon telephones This ;5 the reality We
do agree that gomewhere from 4 to 8
million lies our must requirement for
this country But even inspite of our
additions, even In spite of our expan-
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mons, we shall be able to touch only
15 mullon. Between 1.5 millon and
8 mullion, there is a big gep. This gap
18 bound to expresg itself in deficit
services; 1t ja bound to show 1tself mn
long waiting lists, it is bound to ex-

not the wssue that we should go
on instalung more telephones For all
these things funds are needed This
Parliament 1n 1t wisdom always de-
cides what the plan size should be
out of that plan size, how much
would be given to communications

Sbhrl S5, Kandappan: We never de-
cade

Shri 1. K. Gujral

B

If Parhament

phones, I can assure you that we shall
not be found wanting

ot XEMAT TEW  (9E)
WX TATRAT HT G TTHH fawmn
o & T 9, A T qwEdr g@ @
awdat 1

Shri L K, Gujral' Shr1 Prakash Vir
Shastr1 15 a very learned member and
I respect hun very much But he has
an overestunate about thus Even
if we do that, we can provide only a
fraction of our requrements Although
1 believe we should do 1t. I would in
addsmion plead that 1t we get also
from general finance the same fund at
least as we earn, we would be able to
mmprove things Even then, we shall
not be able to meet all the require-
ments Therefore, while we discuss
telecommunications, we mught keep
this 10 our mental background, and 1t
will be easier for us to assess, appre-
clate and realise the dificulties under
which this department functions

This department functions under the
handicap that we are unable to sup-

ASADHA 19, 1880 (SAKA)

(Deptt of 10708
Commaunications)
ply the telephones that needed,

months now

Shri Srinibas Misrs
Tramng i1n courtesy also

(Cuttack)

[}

Shri 1. K. Gujral: In any developed
country where the telephone services
respond ¢o the needs of the commu-
nity, the bamc standard = much
higher Switzerland 15 sometymes
quoted as the heaven of telephones
There, the basic education 1s that of
a graduate After that, the staff tran-
ing 1s much longer, approxmately two
years Compared to that, we take up
a matriculate, giving a traimng of
two months, now we have added
another month for training in those
aspects of life to which my friend re-
ferred, courtesy, better use of lan-
guage, better understanding of peo-
ple’'s needs etc Even then the diffi-
culties will continue These dufficul-
ties are the difficulties of our under-
development, deficiency 1n financing.
Till we have more money we Can nel-
ther upgrade the staff education nor
their emoluments I am fully cons-
cious not only of the difficulties of the
consumer, but also the handicaps of
the staff Therefore, we have to re-
wview the situation from an overall
point of view

Shri Shashi Ranjan: Withun the
available resources, can improvement
be brought about or not?

Shri I K. Gujral. I am one of those
who say yes, we can and we must,
because 1t would be also a lame ex-
cuse for me to go on pleading that
everything 1z ultmately connpected
with money I would not do that ¥
do believe that productivity hes a big
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{Shri I. K. Gujral]

role to play in our life and particul-
arly in this department, not only in
giving service, but also in geiting the
worth of the money that we put in.
‘Therefore, we have instituted and we
are going to jnstitute more such
points of contact where productivity
can be improved. 1 am a great be-
liever in productivity. Therefore it is
for us not only in this department
but in every sphere of our activity to
go on adding, getting more worth out
of the money that we put in. Other-

wise, a developing nation will always
suffer more.

Another point that was made was
.about trunk calls and the difficulties
faced. As you are aware, now Wwe
have introduced in this country what
is called subscriber trunk dialing.
Some members have referred to it
and said that the difficulties have
increased.

Shri Shashi Ranjan. It is true Doctor
Saheb has das raths, but not a single
rath rides, because all the time all
the lines are out of order.

Shri 1. K. Gujral: ] am glad he has
pointed out these das raths. I would
only bring to his notice a very inter-
.esting feature, about STD and how
the demand for trunk dialling is in-
creasing. For example, when we
started STD for Lucknow-Kanpur in
October, 1960 we used to have 330
calls per day; by the end of 1868 it
increased to 7,200 calls per day. For
Delhi-Agra we used to have 410 calls
per day. By the end of 1988, it rose to
11,900 calls per day. Now, take the
line which my hon. friend referred
to—Delhi—Patna line— over which
he was much agitated. Before the
‘STD we used to have 80 calls per day;
at the end of 1986 it was 2,500 calls
per day. The main point of my hon.
friend is this: if we arme conscious that
there is more demand and that more
channels should be laid, why don’t we
do it? 1 can only sum up in one word
that we are not only conscious but we
have also taken active steps to add
more channels and more lines and I

JULY 10, 1967

(Deptt: of , 10770

sure by the middle of 1068 he will

the difference. In spite of the
that we are adding more channels
and laying more cables and adding a
variety of services like microwaves
co-axial, etc. the demand generally
outruns supply, not only in the num-
ber of telephones but alsp in the
trunk-calls also.

am
find
fact

An Hon. Member: How does the
hon. Minister explain the shortage of
inland letters and postcards for
months together?

Shri I K. Gujral: If my hon.
friend bears @ While with me, I shall
satisfy him when I came to the postal
side.

Shri Shashi Ranjan. Mr. Gujral says
that there is shortage of 'material and
the number of calls is increasing. The
buildings where these machines are
housed must, according to the rules,
be airconditioned but they are not so.
When there is automatic dialling, they
give wrong number and the fine wires
are easily susceptible to heat and
cold. In order to save the life of the
equipment and also to facilitate get-
ting the correct number, he must get
it airconditioned. Otherwise, it is no
use.

Shri I. K. Gujral: 1 am grateful to
Mr. Shashi Ranjan: he has made a
detailed study of the functioning of
this department. We are aware of
this and wherever new telephone ex-
changes are buit and new machines
are installed, air-conditioning is pro-
vided. But there are a number
telephone exchanges where air condi-
tioning is not available. My friend
will pardon me if I tell him that air
conditioning costs money and money
has priorities under the plan and the
plan is again decided by you. It you
decide to give me more money for afr-
conditipning. 1 have no objection. 1
assure you we will be able to meet
your requirements.

There are two or three salient fea-
tures about the Delhi telephones, At
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the moment we are working connec-
tions to the tune of 58,000 telephones
Delhi 15 fast expanding and Delln's
demand for telephones 19 fastly estab-
lishing itself I am representing this
eity 1n Parliament and I have there-
fore a degree of concern for Its
growth

Mr. Chairman: We have a half an-
hour discussion today Will he con-
clude in five minutes®

Shri L K Gural I will finish this
point in two minutes and continue to
morrow

Mr. Chairman. It would be better
1t he finishes his speech today

Shn I. K. Gujral* The
st we have today 1 much big-
ger than what 1 have mentioned
in proportion to other towns We are
going to instal about 23 000 line. 1A
the course of thic year and that 1 feel
to a degree will meet the demands of
the town to a degree only because 1
do not think much mme can be done
about them within the limited resoun=
cex that we have

My hon friends have montioncd
many point a few pointy out of
which 1 will now tuoke Shit K P
Singh Deo mentioned one or two
points and 1 think he rcfeired mostly
to the article which recently appear-

walling

ed—M1  Masani & aiticle—w hich T ]
both learntd and good, and he ha.
appreciated  all our difficullies and

the hon Membur has diawn from 1
T would like to meel two or three
points theire It has bien made out
that f tele-commumecation 1s divore-
od fiom the postal services perhaps
tele-communication will be better off
and that what he has chosen to call
the hidden subsidy to the postal sei-
vices would stop As long as we have
pgot a Consolidated Fund of India
where all the revenues and all the
expenses are to be drawn from all
the policies about the postal services
that you may decide to undertake will
have to be financed from womewhers,
and the postal service is not only a
service as such n the commercial
sense, but also a vervice 1n the sense
that it is ¢towards develooment of the
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naiion, for development, we do open
post-offices and there 15 a big number
of them which are remunerative and
we also open post-offices which are
losing from the commercial angle, but
all the same, we must open them
because we want all the corners and
all the sections of society to partici-
pate in the growth of this nation
Therefore, mere diversifying of postal
and tele-communication services will
not mtan much good
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My friend dlso made a pomnt that
wnost of the teldgrams are posted I
have with me the figures and I would
like to refcr to the latest figme of
April 1987 On an all India basis,
only 13 per cent of the total tele-
grams which number 1,37 500 were
posted In Delhi out of the 12680
{cleprams only 02 per cent were
posled This you will agree 15 &n
muignificant figure compated to the
total work that we undertake

Shit Singh Deo and some  other
hon  Members referrcd to the work-
to1ule .gitalion and the promise
which imy worthy colleague, Dr Ram
Subhdg Singh had made to them re-
garding aibitration 1 take this ocea-
sion to re-state and r1e-<affiim that we
have not backed out of that under
standing Whatever understanding
was given on ihe flo;t of this House
will be stuch €0 Wep have said and
we adhere to 1t that arbatration
should be within the machinery of
the Jomnt Consultative Machinery
that has been now working in  the
Government of India 1 think it 1%
in the interesis of the employees that
the earlier  they decide to appomt
their nominer as the arbitrator, the
better 1f will be for them as well aw
for the department so that this issue
can be solved easily ond early

I am m complefe agreement with
some of the ponts  thal have been
mnde about the working conditions of
the emplnyees and we nre doing our
hest the best we can within the scope
of things Salaries are determined
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and the DA 18 determined not by this
department alone but by the other
procedures and other rules and the
machinery which s there for gll the
employees of the Government of

I would only refer now to the staff-
housing We have got an acute short-
age of housing, but 1n the draft fourth
Plan, we have allocated Rs 5 crores
on acquisition of land and Rs 10
crores on the construction of addi-
tional housing I do know that this
will meet only a fraction of our re-
quiremenis, but we want to meet
this as far as possible

A point has been made about ex-
press delivery 1 would only say
about express delivery that express
delivery sometunes 15 musunderstood,
because express delivery does not
travel faster When a letter 15 posted,
it » only sorted out separately, uf it
15 distinguishable, and it goes by the
same tramn service or air service, and
on arrival only, between the atrival
point and the delivery point, some
tume 1s saved Some time, though
technically saved, in reality, ;s lost

Shri R Barus: Why should it travel
late”

Shri B, N. Shastrl
You must term 1t as “‘ensure
very", not “express delivery ”

8hri Shashi Ranjan: Why don't you
allow every aeroplane to carry the
dak?

Shri 1. K. Gojral: T am sorry 1 can-
not go into all those points because
the Chairman has asked me to wind
up, and my worthy colleague w1ll be
able to cover all the other points to-
morrow I will only say that the ex-
press delivery letter, on arnval, 1s
handed over to a special messenger
who goes from house to house Some-
trmes 1t happens that the ordnary
mail delivery man reaches the place
earlier than the express delivery man,
bpgausg he has to travel all round,

(Lakhmmpur)*
del-
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the micro-wave wystem. It is a
technical discussion into which 1 wall
not enter. After studymng gll the as-
pects, it hag been found that mmero-
wave 18 much better, more efficient
and wnore switable to our needs 1n
Patna—Muzaffarpur than VHF, That
1s why we have gone 1n for this We
are importing only a very small fiac-
tion of our needs of ‘micro-wave sys-
tems for technological reasons aimed
at getting maximum advantages
Otherwise, both in the matter of re-
search and manufacture, our research
as well as our ITI and other facto-
ries are abreast of the time and now

micro-wave egquipment 15 being
manufactured m this country
I will refer to two or three main

difficultzes that we have tried to meet
in the last two or three months One
of the complaints made was that n
trunk call bills, the new procedure 18
more irksome and tiresomc because
the details of the trunk calls are not
given We are examining the possibi-
Ity of 1everting to the old system
where the details are given

Shri Sonavane: They should be
sent very early, not after three
months

Shri I. K Gujral. For that wo have
started diversification of the accounts
system Previously all the accounts
were centralised 1n one place Now we
have started the diversificalion pro-
cess I think i1n the very near future
the billing gystem will be considerably
improved

1737 hrs.
[Mr SpPEAKER in the Chasr]

As I said, there 15 acute shortage of
telephones and there is a huge de-
mand To meet it. one of the steps we
have taken is, we have decided to
open public call offices in g very big
way We have taken a policy decl-
sion that 2 per cent of all the existing
lines in a town shall at the minimum
be public call offices We will incresse
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it to 5 per cent and later on to 10 per
cent, so that that class of soclety
which cannot afford €0 have its own
telephone iz able to have access to a
public call office within easily walk-
able distance,

Another difficulty pointed out was
about the time fixed for cancellation
of trunk calls, It was said that 3 hours
notice for cancellation wgs much too
long We have already reduced it to
30 minutes. This, I think, will meet a
great deal of this difficulty.

There have been complaints here
and in the press about the billing
system. It has been said that a tele-
phone call comes that you have mnot
pdaid your bill and then the phone 1s
disconnected We are actively exa-
mining the possibulity of introducing
two methods. One 1s, hike electricity
bills, we should introduce the system
of 1ebate or penalty, whatever you
may call it, .f a person does not pay
the bill within a specified peiiod, Se-
condly, even after that if the ball 1s
nut paid, we might send a registered
notice, the 20st of which may be borne
by the sub:criber himself,

Shri Jyo.irmoy Basu (Diamond
Harbour): What about inflated bills”

Shri 1. K. Gujral: About the billing
system, we are trying to mechamse it
m all the bigger sections. It 1s not the
computer; my friend need not get
upset about it It is just mechanisa-
tion, which will meet a great deal of
this difficulty,

About philately, the newspapers
have been making a point and our
Prime Minister also wrote a letter
sometime back that the qualty of our
stamps maut be improved. We have
decided that in the very near future
we shall call an all-India seminar to
discuss the various aspects of it, how
to improve gur gtamnps and make them
better earners of foreign exchange.
We propose to call all concerned—the

Vietnank
(H.AH Dw.)

artists, philatelists and all those who
understand this line from the export
angle—to participate in this confer-
ence and- help ug in evolving a con-
certed policy in this regard,

Shri Jyotirmoy Basw What are
you doing about enhancement of cable
rates by Britain?
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Shri I. K Gujral: I will not try
to reply to that just now because the
time at my disposal 13 short, I hopu
my colleague will reply to that point
tomorrow, I will only say thrs that
the UK, Government has increased
the rates only unilaterally. Theic-
fore, what we decide is entircly our
own business. We have not yet de-
cided what we shall do about 1t, and
I think by the time a decision 1~
taken we will be able to Lomi w Llus
House and take the House into conii-
dence.

Shri Jyotirmoy Basu: What .bout
installing metergs insde the pre-
mises of the subscribers for record-
ing the numbers of calls made?

Mr. Speaker: Order, crder. The
House will take up the half-hour-
discussion,

1742 hrs,
VIETNAM*
Shri Umanath (Pudukkotai): Sar,

regarding the half-hour-discussion
which stands in the name of Shn
Gopalan, because Shri Gopalan is ab-
sent, under Rule 55(v) I have applied
for raiming that discussion. But snce
Shri Krishnamoorthi, whose name 1z
second on the list, 15 present in the
House, he will speak for a few m-
nutes and I will follow him.

Shel V. Krishnameorthi (Cudda-
lore): Mr. Speaker, Sir, the hon. Mi-
nister of External Affairs while re-
plying to Starred Question No. § on
22nd May, 1967 regarding Vietnam
stated that they were m touch with

*Half-An-Hour Discussion,



